
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

O.A. No„ 454/199S
New Delhi this the Sth August, 2000

HOhrBLE MR. KULDIP SINGH.MEMBER (J)
HON'BLE MR. S.A.T. RIZVI,MEMBER (A)

Nan d La 1 , S /o S It . Han s Nat It ,
C 4 9, ST. C „ C o 1 o r! y „ M e h r a u 1 i R o a cJ,,
N e w D e 1 i'l i -110 01"!

( p e s e ri t n o n e )

Versus

\\

1. Govt. .of N.C.T. Delhi
t h rou g hi • Sec reta ry (Med i ca 1J
5.Shiam Math Marg,

Delfii

2 J t 3 e c (- e t a r y c u m P H C (M e d i c a 1 11)
J.L. Road,
New Del hi-2

3. S u p e i" ■ i tT t e n d e n t
G. B. P a n t H o s p i t a 1
New Delhi

.  .Respondents

(By; Advocate Ms. Sabhana proxy for Mr. Vijay
Pcxndita)

HON'BLE MR. KULDIP SINGH,MEMBER (J);

None appears for the applicant even on the

se con d call.. It appears. that applicant is not

interested in pursuing this case further. The 0..A,,

is, -therefore,, dismissed in default and

n o n p r o s e c u t i o n „ N o c o s t s.

(S.A.T. 'RI.ZVI)
Membe f A j

(KULf^IP SI
Member f

h G

SKA


